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SHRI RAMSEKHAR PRASAD SINGH
(Chapra) : While supporting what has been
said by the previous speakers, I want to ask
two or three questions. It has been stated just
now that in 1969 the estimate of this scheme
was nearly Rs. 159 crores. What is the estiina-
ted cost of completing the scheme at this stage

- because two years have pased and circums.

tances have changed? The estimate also
must have changed.

Then, the Bibar Government had suggested
at one stage that this scheme should be under-
taken by the Contral Government and the Cen.
tral Government was also inclined to that. Now
what is the objection in taking -this up as &
Central scheme and completing it ? My fear
is that the State Government will not be able
to complete it,  So, I am asking ‘this question.

_ Then, Shri Madhukar has said that though
the canals have been comstructed they are not
working properly and. we fear that altér two
or three years they will get filled and will have
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to be dug again with consequent additional
expenditure, What steps arc the government
taking to sce that the_canals do not get des-
troyed ?

Lastly, though land has been acquired com-
penlatmn has not beed paid. What steps are
you going to take to give compematxon quickly
so that the people may not be put to difficul-
ties? I wantthe Minister to give categorical
replies to all these questions, including those
questions asked by my hon. friends.

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO): Madam
Chairman, I wish to thank the hon. Members
who participated in this discussion for the
valuable suggestions made by them. I agree
with all the observations which Shri Bibhuti
Mishra made during his speech and also with
the obscrvations made by other hon. Members.
As the hon. Member, Shri Mishra said, it
bad been our ambition to complete this project
by 1970-71. Actually, our respected great
leader, late President, Dr. Rajendra Prasad,
used to ask me very often whether this project
would be completed in his lifetime. I feel
sorry we have been delaying his wishes in not
completing this project so far. The main
trouble was a very large increase in the esti-
mate. The project was sanctioned in 1961. In
1961 the estimate was Rs. 52 crores, In 1969
the estimate went up to Rs. 159 crores and
today I understand the cost will be Rs 206
crores. The Planning Commission has pro-
vided for the entire expenditure required to
complete this Project in the Fourth Plan but,
unfortunately, there is a further excess of over
Rs. 47 crores, So, another Rs. 47 crores arc
required in order to complete the project. That
is the whole problem. This is not only in the
case of Gandak but with other projects also.
We have been considering for some time now
how to check thia excess in rise because nobody
can plan even for the increasing cost on
account of labour and materials. There isa
big gap between the heavy increase that is
taking place and the original estimate. I have
been thinking for some time now whether the
estimate prepared by various prgject authori-
ties for the projects costing moré than Rs. 30
crores should be checked by an indépendent
agency. In the Central Water and Power
Commission we cannot do this work, But
these estimates should be scrutinised very care-
" fully by sn independent agency before they
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are put up for sanction, Out of Rs. 206.crores
which will be the revised cost we have spent
80 far Rs. 116 crores, we have got still to lpcnd
another Rs, 90 crores, We have Ra. 50 crores
in the Plan and another Rs. 40 crores have to
be provided for in excess of what we have pro-
vided in the Plan if you want to complete this
project by 1974 or probably it may be delayed
by another one or two years. It may be we
have got to accelerate the construction and
try to finish by 1974, 1975 or 1976. This is so
for as the estimates are concerned. The. main

*problem, as the hon, Member said, is this,

At onc stage there had been pressure in the
Parliament and outside that this project should
be taken over by the Centre as it is a big
project and also because this project comes in
two States, Unfortunately, the policy in the
Government. as it is now decided is that the
irrigation projects should be done by the State
Government and the Central Government
gives only finances. On account of that, the
Project was not taken over. In May, 1968 I
suggested I will take over at least Control
Board so that we can have control like Cham-
bal Control Board and re-constitute the Con-
trol Board. But, unfortunately, the then
Governor of Bihar—the Governor of U, P.
accepted—did not accept it and that is why it
fell through, Now at this stage because it in.
volves a major policy it is no use spending
time over this issuc whether it should be taken
over by the Centre or not, but I agree with
the hon, Member that when the Centre is
giving so may crores of rupees it must have
some control over these projects.

As Miwaji said rightly, I wa¢ myself very
anxious that in the case of a big project like
this, where we are spending crores of rupees,
the Chief Engincer should be at the site, It is
not a matter of one rupee or a few lakhs of
rupees. In the British days, in the case of a
project costing Rs. 3 crores, the Chief Engineer:
was right on the ‘spot. Here we are spending
Rs. 206 crores and still- the Chief Engineer is
at Patna. I have often protested against that.

In fact, in the case of the Ghagra-Sarju pro«
jectin U.P.avery big one, I have told the
U.P. Government that the Chiel Engincer
should be located at site. ‘In iy recent visit to
Lucknow I insisted that the Chief Engineer

'should be at the: workaite, I am . very glad

that the U. P. Governinent hes accepted it and
is going to send the Chief Engineer there. No-
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doubt, there ase inconveniences for .these big
officers but the overall interest of the country
has got to be looked to.

So far as Bihar is concerned, still there are
Rs. 70 crores more to be spenton the Bihar
side. We have spent Rs, 75 crores so for. An
equal amount is still to spent. Therefore, it is
of the utmost importance that the Bihar Chief
Engineer in charge of this project must be at

the site. .

PROF, S. L. SAKSENA (Maharajganj)} :
Why can you not take it over now ?

DR. K. L. RAO : I have submitted already
that the policy of the Government of India is
that irrigation being completely a state subject,
it should be done by the State Government.
Ido notsay whether I agree with it or not,
Probably in the case of big works, where large
amount of money is involved, it will be much
better if the Centre does it. But at the moment
it is not so.

What I am submitting is that there must be
at least some measure of control. I agree with
Shri Bibhuti Mishra that if we are not taking
over the project, the next best thing to do is to
have certain amount of control of the Centre.
The Centre must not be simply refused like in
the case of locating the Chief Engineer’s head
quarters. Now that hon. Members have expres-
sed themselves, T have got more courage and
I will ask the Bihar Government to place the
Chief Engincer’s headquarters at the site.

Also, we should try to find out what are the

other measures that we should have. At least

in projects, which are of a major nature, cos-
ting more than Rs. 30 crores, there must be
some amount of control of the Centre ; other-
wise, things will come to light rather late if
there is any discrepancy.

In the Gandak Project, though we have
spent Rs. 75 crores on Bihar side alone, the
amount of irrigation that is being done is only
50,000 acres. It is very small quantity. Our
aim is to irrigate as much as 30 lakh acres
under the project. Qut of 30 lakh acres to be
irrigated in Bihar, we are doing only 50,000
scres, That means that there is something
wrong. We have to look into that aspect.
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I entirely agree with Mishraji that we must
have an evaluation committee. As the project
belongs to the Statel am going to write to
them the. suggestion made by hon. Members
and also add my own recommendation that we
should have an evaluation committee to look
into the whole affair and sec how the monay
should be spent hereafter, so that as the capal
procceds more irrigation water may be
supplied.

For example, the main canal has gone as far
as 140 miles; only 20 miles more are to be
done. But the irrigation jone is only very
little. Therefore it is necessary that we should
concentrate from the beginning and try to
finish mile by mile all the distributaries and
water courses etc. There is going to be plenty
of water in Gandak, much more than in the
Sutlej river. The barrage has been completed.
The water must be put to use as carly as possie
ble.

Therefore, a certain amount of looking into
is required. I will request the State Govern-
ment that they should setup a high cvaluation
committee to which I will also contribute some
officers from the Centre.

Hon. Members have said that I should go.
I plead guilty. I have not gone mysclf for the
last one or two years. I will go as soon as the
rains are over and would invite hon. Members
also to come. At the moment you cannot go
very far. In a project like this;"there is a cer-
tain necessity to look into and programme so
that the rupces we spent must result in the
benefit for the nation. That is very neccssary,

18 brs.

There is onc thing more that I would like
to submit to the hon. Members at this stage
and that is that there is a persistent represen-
tation from various Engineers and also from the
Bihar Government that farmers are obstructing
that they do not give the land, that they want
a bridge at every place, that they do not allow
any water courses to be constructed and that
they are not cooperating, I would say that
there is an equal responsibility . on the hon,
Members to remove these difficulties. I think

" the hon. Members should arrange a conference

in each district and try to do propaganda, 1
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would plead with the hon. Members belonging
to various districts, Champaran, Muzaffarpur,
Darbhangs, etc., that they should organise
some conference so that they can go to the
people and do propaganda about irrigation. I
must submit that in areas where there is no
irrigation, it is very difficult for the people
immediately to adopt new practices. The irri«
gation development requires certain demons.
trations, certain convictions and vigorous pro-
paganda. Therc isno doubt about it. That
side has got to belooked after. Thercfere, I
would appeal to hon. Members to assist
because we have come to a stage when assis-
tance is required, when the people are required
to be associated with this, so that they may
fecl that the project is theirs

Finally, there is one thing that I would like
to submit. . ..

PROF. S. L. SAKSENA : In the begining,
the proposal was that Pharenda tahsil of the
Gorakhpur district will also be irrigated by the
Gandak project. But that has been left out.

DR. K. L. RAO : You mean further exten-
sion. That we will do. Qut of 30 lakh acres,
we are irrigating only 50,000 acres. There is
plenty of water. There is no difficulty about
the Gandak project.

Finally, thers is one thing that I would like
to submit. There is one difficulty that has
arisen in Bihar. I must be frank about it. For
example, in respect of the Kosi project, that is
intended for irrigating 14 lakh acres and today
we are irrigating only about 4 lakh acres.
That is because the farmers do not take water,
Satta system is there. When there is enough
rain, they will not take water. Therefore, there
is a certain amount of uncertainty. The same
thing is happening to the Gandak project. I
understand, this year, the canals are running
full, But the people arc not taking water
because there is plenty of rainfall....
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DR.K.L.RAO: I am giving the report
that I have reccived from the Bihar Government
that it is on account of the Safta system, on
account of an option given to the farmers to
take water or not. Itis notso in many parts
of India, say, for example in the south. There,
a farmer has to pay whether he takes water or
not, one the land has been asigned water. In
Gandak the charges are about Rs. 16 per acre
per crop. It is justified. Here, you are taking
such a large project, such a costly project
involving a huge amount of money. I would
submit to the hon. Members to think over it
carefully and calmly as to whether it is neces-
sary that in respect of those lands which are
going to beirrigated those persons should be
asked to pay Rs. 16/~ for kharif crop or some
amount of moncy, for kharif crop so much, for
rabi crop so much, and that will ensure the
cooperation of the farmers also, the anxicty, to
take water, Otherwise, at the moment, the
farmer is not taking water, That is the actual
experience in the case of the Kosi project. Most
of the canals are ready. Out of 14 lakh acres,
we are irrigating only about 4 lakh acres.
(Interruption) Therc may be silting and want
of water courses ; but this can be responsible
only for a deficit of a few lakhs of acres, 2 lakhs
or 3 lakhs. The point is, we have spent already
several crores of rupees and something appre.
ciable must result. The hon. Members should
think over all these aspects. We want to take
30 many projects,—Bagmati, Western Kosi
Canal and other projects—in North Bihar.
Therefore, if we want to achieve success it must
be seen that since we are spending heavily on
the Project, we get some return out of that.

SHRI BIBHUTIMISHRA : What happen-
ed with regard to the Evaluation Committee ?

DR.K.L.RAO: I am writing to Bihar
Government.

SOME HON. MEMBERS rose—

MR. CHAIRMAN : It is past time and the
discussion must conclude now.

DR. K. L. RAO : I am sorry I have taken
more time.

MR. CHAIRMAN: The House stands
adjourned to mect at 11 A. M. on Monday,

18.08 hrs.

The Lok Sabha then adjourned 11l Eleven of the
Clack on Maonday, Suly 26, 1971/Srasana 4, 1893
(Saka).
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